RAJYA SABHA
Monday, the 11" December, 2023 / 20 Agrahayana, 1945 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

PAPERS LAID ON THE TABLE
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MR. CHAIRMAN: We end with this. ... (Interruptions)...
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MR. CHAIRMAN: Papers to be laid. ...(Interruptions)... =i, eIl We end with this.
...(Interruptions)... No. We end with this. ... (Interruptions)... Nothing will go on
record. ...(Interruptions)...  Nothing has gone on record. ...(Interruptions)...
Please take your seats. ...(/m‘errupz‘/ons)... Pramodiji, | thought you would
appreciate the sense of anticipation of your Chairman that he got the matter
concluded and nothing has gone on record beyond the first part of it.
...(Interruptions)...

37t oY fram} (JTSTRIT): ¥R, I8 3res! WeR B
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fé\'?T\Pr Y9N is not on record. ...(<TdETH)... R Udh gl G Rdbls IR Bl L(FIYTH)...
Please hear the LoP. ...(/m‘errupz‘/ons)... He will help us calm down the atmosphere.
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.. (TAT)...

MR. CHAIRMAN: Hon. Members, | have a middle ground. Rather than talking of the
Chief Ministers, who are associated with a particular party, we are all grateful that the
nation today has a tribal woman as President and that is a matter of joy for all of us.



[ 11 December, 2023 ]

And she is our President, not a president of any specific party. So, it is a sense of
elation, not only nationally but globally. That is a great achievement.
Now, Papers to be laid on the Table.

I. Reports and Accounts (2022-23) of MOIL Limited, Nagpur; MECON Limited, Ranchi;
and KIOCL Limited, Bengaluru and related papers
Il. MoUs between the Government of India and various companies

S A | 5T WAl (3 BEFRTE Foral): Feied, § FHEfeRad g3 qHr uee
ENAECRIE-t5

I. A copy each (in English and Hindi) of the following papers, under sub-section
(1) (b) of Section 394 of the Companies Act, 2013:-

(i) (a) Sixty-first Annual Report and Accounts of the MOIL Limited, Nagpur,
Maharashtra for the year 2022-23, together with the Auditor’s Report on
the Accounts and the comments of the Comptroller and Auditor General
of India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 10398/17/23]

(i) (a) Fiftieth Annual Report and Accounts of the MECON Limited, Ranchi,
Jharkhand for the year 2022-23, together with the Auditor’s Report on
the Accounts and the comments of the Comptroller and Auditor General
of India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 10397/17/23]

(i) (a) Forty-seventh Annual Report and Accounts of the KIOCL Limited,
Bengaluru, Karnataka for the year 2022-23, together with the Auditor’s
Report on the Accounts and the comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 10399/17/23]

Il. A copy each (in English and Hindi) of following papers:-
(i)  Memorandum of Understanding between the Government of India (Ministry
of Steel) and the MOIL Limited, for the year 2023-24.
(i)  Memorandum of Understanding between the Government of India (Ministry
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of Steel) and the MOIL Limited, for the year 2024-25.
[Placed in Library. For (i) and (i) See No. L.T. 10407/17/23]
(i) Memorandum of Understanding between the Government of India (Ministry
of Steel) and the NMDC Limited, for the year 2023-24.
[Placed in Library. See No. L.T. 10406/17/23]
(iv) Memorandum of Understanding between the Government of India (Ministry
of Steel) and the Steel Authority of India Limited (SAIL), for the year 2023~
24.
(v) Memorandum of Understanding between the Government of India (Ministry
of Steel) and the Steel Authority of India Limited (SAIL), for the year 2024-
25.
[Placed in Library. For (iv) and (v) SeeNo. L.T. 10404/17/23]

Notification of the Ministry of Civil Aviation and related paper

TR e daem § s @S (R Q@A) 4%, [e): aeiey, |
FforRad U= |1 edt IR IEaT g :-

(a) A copy (in English and Hindi) of the Ministry of Civil Aviation Notification No.
G.S.R. 396 (E), dated the 26" May, 2022, publishing the Airports Economic
Regulatory Authority (Secretary) Recruitment Rules, 2022, under Section 53 of
the Airports Economic Regulatory Authority of India Act, 2008.

(b) Statement (in English and Hindi) giving reasons for the delay in laying the
Notification mentioned above.

[Placed in Library. See No. L.T. 10484/17/23]

I. Notifications of the Ministry of Mines
Il. Report and Accounts (2022-23) of NALCO, Bhubaneswar and related papers

WH e ¥ 5" 99 (N eFd Va9 SeRME): FIed, § AEforRad uF g

Ueol IR G § i

l. (i) A copy (in English and Hindi) of the Ministry of Mines Notification No. S.0. 3684
(E), dated the 17" August, 2023, notifying the commencement of the Mines and
Minerals (Development and Regulation) Act, 2023 with effect from 17.08.2023, issued
under sub-section (2) of Section 1 of the Mines and Minerals (Development and

Regulation) Amendment Act, 2023.
[Placed in Library. See No. L.T. 10890/17/23]



